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Kerala

National Programme for Control of 
Blindness

7094 SHRI CP MUDALA GIRIYAPPA 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state

(a) whetherthe Union Government have 
received two micro Plans for Mandya district 
from Karnataka Government underthe National 
programme for Control of Blindness scheme,

(b) if so the details thereof, and

(c) the steps taken for clearance of these 
proposals7

THE DEPUTY MINISTER IN THE MINIS­
TRY OF HEALTH AND FAMILY WELFARE 
(SHRI PABAN SINGH GHATOWAR) (a) and
(b) Yes,Sir AMicroplanfortraining.strength- 
emng of ophthalmic infra-structure, school eye 
care in Madhya District has been received

(c) The States have been advised to form 
District Blindness Control Societies to 
strengthen the National Programmeforcontrol 
of Blindness at the distnct level Financial as­
sistance is being provided to these Societies by 
the Government of India

[Translation]

Compliance of Directives and Advises

7095 SHRI BHAGWAN SHANKAR 
RAWAT Will the Minister ot PETROLEUM 
AND NATURAL GAS be pleasedto state

(a) whetoer the Government are aware that 
in the decision of tiie Central Industrial Tnbunal 
dated2010.1989andmthedecisionaftheHigh 
Court dated 15.21991 against petition submit­
ted by theMathura Refinery Worker's Union the 
management of the Indian Oil Corporation Lim­

ited, Mathura Refinery, had issued certain direc­
tives and advises,

(b) If so, the details thereof;

(c) whetherthe Government have ensured 
the compliance of these directives and advises,

(d) if so, the details in this regard, and

(e) if not, the reasons thereto f>

THE MINISTER OF STATE OFTHE MIN- 
ISTRYOF PETROLEUM ANDNATURALGAS 
(CAPT SATISH KUMAR SHARMA) (a)to(e) 
The Award dated6 101989of the Central Gov­
ernment Industrial Tnbunal, New Delhi, Pub­
lished in the Gazette of India dated October 
91,1989hasbeenseen Itsmainfindingisthat 
the contract labour employed at Mathua Refin­
ery are not in law theemployeesof the Indian Oil 
Corporation Accordingly the 48 workmen whose 
services were terminated are not the employees 
of IOC

The Central Advisory Contract Labour 
Board has, in the meantime, constituted a Trt 
partiteCommitteeon30thMay, 1990 topgointo 
the question of abolition of Contract Labour in 
Mathura Refinery andthe Marketing Division of 
Indian Oil Corporation Limited Mathura

IEnglishJ
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7096 SHRI SOBHANADREESWARAO 
VADDE Will the Minister of PETROLEUM 
ANDNATURALGAS be pleasedto state

(a) the total number of LPG connections in
the country, State-wise,

(b)thenumberofpnvatecompanieswhicti
are suplying LPG cylinders to the LPG dealers 
in the State of North East India including West j 
Bengal; and
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(c) the name of such companies and num 

ber of cylinders supplies by them annualy?

THE MINISTER OF STATE OFTHE MIN- 
ISTR Y OF PETROLEUM AND NATURAL GAS 
(PAPT SATISH KUMAR SHARMA) (a) A 
Statement is annexed
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(b) Empty cylinders are procured by the 

public sector oil compamesfrom cylinder manu 
Jacturers and than issuedtothe distributors No 
private company is supplying filled LPG cylin­
ders direct to the distributors

(c) Does not arise
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